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CENTRAL ADMINISTRATIVE TRIBLNAL
PRINCIPAL BENCH
NEW DELHI
C.P. NO. 28 of 1997
e . in
- 0.A. NO. 2686 of 1996
'Frida\), this the l4th February, 1997.

HON'BLE SHRI JU::TICE K. Ma ASARWAL , CHQIPMAN

HON 'BLE SHRI K. K. AHOOJA. MEMBER (A)

R, S. Tomar 5/ 0 Mohar Singh,

AP;/O Chanakyapuri Fire Station,
" Kautilya Marg, ‘

New Delhi-110021, ... Petitioner

( None for Petitioner )

|  =Versus-

1. shri P, V. Jaikrishnan,
Chief Secrestary,

JOVt. Of Nob.To Of Delhi’
5, Alipur Road, Delhi.

2. Shri R. P, Rai,
Secretary (Services),
'JOVt. Of N C Tn Of Delhl,
5, Alipur Road, Delhi, '

3. Shri R. K. Dheri,
‘ Chief Fire Director, ,
- Delhi Fire Service Headquarters,
Connaught Clrcus.
New Delhi. . ' «ss Respondents

( By Shri Jog Singh, Advocéte )
. ) |
ORDER (QRAL)
" Shri 'Ju§£ice Ko M Agarwal, Chairman

Learned counsel foi‘ Tespondents states that the order

of the Tribunal has been complied with by sending'the

' pétitioner for traj,ning. vide order dated 12,2,1997. Under

the circumstances, the rule nisi is héreby discharged.

( K. M. Agarwal )
Chairman
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) . "~ ( B.—K. &hdoia )
. ; — Membe ) '




